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MR. DEPUTY-SPEAKER :

Member may resume hi¢ speech on the
next occasion. Now we have to take up

the half-an-hour discussion
1730 hrs,

HALF-AN-HOUR DISCUSSION
SUPPLY OF TRACTORS
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MR. DEPUTY-SPEAKER : The purpose
of this short discussion is that the hon,
Minister should elucidate. You state

your case briefly within the minutes.
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MR. DEPUTY-SPEAKER : Regarding
the half-an-hour discussion, 1 am going
to read out the rule and I shall strictly

adhere to the Rules of Procedure. Rule
55(5) reads as follows:

“There shall be no formal motion
before the House nor voting, The
member who has given notice may
make a short statement and the Mini-
ster concerned shall reply shortly.
Any Member who has previously

intimated to the Speaker may be per-
mitted to ask a question for the pur-
pose of further elucidating any
mat.er of fact.”

So, question will be in the nature of
elucidation, not speeches,

SHRI INDER J. MALHOTRA
(Jammu): What happens to other Mem-
bers 7

ot xFEiT et (zi9z) -
T 43T 7i falas &g F aag & qaer
30 g & 3afal G fe ad ac g
Ffasr wqq.f a4 W@ 3 fafyesc &
TITH G q9T gu¥ ¥ ugab &
il

oft o T (740) @ 9% & e o
T AR Fi g 49 A A< w@r s
wrg?

MR. DEPUTY-SPEAKER: Those names
which have been ballotted will be given
a chance. Those Members get an oppor-
iunity,

SHRI S, KANDAPPAN (Mettur) : The
convention has¢ been different.

MR. DEPUTY-SPEAKER: T am follow-
ing the rule strictly. The Minister will
now reply. For any question by way of
clucidation—not speeches—I will permit
those Members whose names have come
oul succes:ful in the ballot. (Inferruption).

SHRI S, KANDAPPAN : But let him
not run zway !

SHRI INDER J, MALHOTRA : Does
this mean that in the past a wrong prac-
tice had been followed in this House ?

MR. DEPUTY-SPEAKER: 1 do not
want to say anything, [ am only follow-
ing the practice that has been laid down
in the rules.

SHRI INDER J. MALHOTRA : Then
for all these years, why this rule was not
followed ?

MR, DEPUTY-SPEAKER : The Minis-
ter,
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD. AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION  (SHRI ANNASAHIB
SH.NDE): Mr. Deputy Speaker, I
am thankful to tae hon, Shri Randhir
Singh for raising this discussion on the
floor of this House. No doubt the avail-
abilizy of tractors is a very important item
from the point of view of development
of our agriculture. 1 think Shri Randhir
Sinth has expressed his sen'iments and
those of the hon. House in repard to the
shortape of tractors. Though 1 do not
asree with all the statements he made. |
share his sentimen's that Government
thould do something so that the avai'-
abilitv ef trac'ors is made easy and com-
fortable 1n the country.

In this country, our experience during
the las* few vyeuars shows that our farm-
int community is a very enlichlened
community and if the necessarv inputs are
m~de available they can reallv  create
wonders on the agricultural front. For-
tunatelv for us, as tar ac< the o'her inputs
are concerned the position i1 auite satisfac.
torv: take the case of fertilisers: we are in
a position to organise a production pro-
gramme and. at the same time. to have
a sizeable import p-ogramme so that ths
requirements of the farmers in regard to
fertilicers are being satisfactorily met, In
rerard to ‘he o'her inputs. such ay machi-
nery which i: required for lifting water
like pump sets and diesel eneines. by the
consisient efforts of the Government of
India. our countrv has almost become
seli-sufficient in the manufacture of diesel
engines, electric pumping sets, etc,  Not
onlv that.  We are even in a position to
export vome of these items, Even with
regard to fertilisers and pesticides, we find
ourstlves in a comfortable position. Bu:
tractor is the one i‘em wherein the pro-
eress is not verv satisfactorv. In fact. as
a result of the spactacular progress on
the agricultural front. the demand for
tractors is growing very fast. Though it
is very difficult to make an assessment
from year to year, a few years earlier we
‘ried fo make an as-essment as to what
is the annual demand of tractors in this
country. And it transpired at that time
that the annual demand may be round-
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about 25,000 to 30,000 tractors & year.
But, now recently, atter taking into consi-
deration the demands and the representa-
tions received from various quarters, we
tried 1o make a fresh assessment, and it
now appears that the demand has almost
reached 50,000 a year. These are only
rough esibmates, but it indicates that the
demand is growing very fast and it is
likely to grow even faster in the vears to
come.

How are we to meet this demand? 1
think in a vast country like ours, the only
way to meet this demand is to organise
a very sound manufacturing programme.
Unfortunately during the last few vears,
the manufacturing programme did not
come upto our expectation. But now the
Government has realised the position and
that i¢ why the Government has taken a
verv basic decision that in future no in-
dustrializt shall require any licence for put-
ting a tractor factory or a power-tiller
factory. This delicensing the tractor in-
dustry is a very important step which has
been taken in that direction so that the
regulations or restrictions o the manufac-
ture do not come in the way of putting up
or having a larger manufacturing pro-
gramme.

That way. thoush the programme of
manufacture is not such asg will meet the
requirements of our country, T find that
graduallv our production Is going up. For
instance. our licensing capaci'v so far
was 30,000 pieces a year. and the installed
capacity was 15,000 a vear. In 1965-66,
the producticn was only 5.567. but now,
in the year 1967-68, the production has
rcached 11,394, and this vear. according
1o the estima‘es of the Industries Ministry.
the production may reach 20,000 tractors
a vear. Bu{ even then, there is some lae
in this, because. as the hon. Member had
righ'ly observed, all these tractors which
are manufactu-ed at present in the countrv
have a horse-power range of 20 to 35 or
50.

That means. tractors having lower HP
range are not at present being manufac-
tured in the country. Government is
seized of this and it trving to see how
tractors below 20 HP can be manufac-
tured on a big scale.
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Though we have delicensed the industry
and taken a number of steps in consulta-
tion with the Industry Ministry, production
will not come immediately. Naturally we
have to import sizeable quantities from
outside. As the House i¢ aware, there is
shortage of foreign exchange, I do agree
with the hon. member that next to defence,
agriculture must have the priority. We
are irying to see that we import tractors
from rupee payment areas, For the last
few years, we are trying to import from
Czechoslovakia or Russia. There have
been some complaints about black-
marketing in imported tractors. Govern-
meat took cognizance of these complaints
and some steps have been taken to mini-
mise the malpractices. So far distribution
arrangements were with private agencies.
At the initiative of my ministry, the deci-
sion has been taken that imported tractors
would be distributed through public sec-
tor agencies l.e. the agro-industrief corpo-
ration. We have urged the State Govern-
ments to organise agro-industries corpora-
tions which are expected to look to the
requirement of machinery and other agri-
cultural inputs, We examine the needs
of various areas and on some ad hoc basis.
we allot quotas out of the imported trac-
tors to the agro-industries corporation.
After we started this system, we have not
received any complaints of mal-distribo-
tion. This is expected to work satisfac-
torily,

About indigenouslv produced tractors.
Government have taken steps to see that
there i¥ some control on price. This
matter was referred to the Tariff Com-
mission for examining the cost structure.
On their recommendations, the prices of
indigenously produced tractors are deter-
mined. Thev are now sold at the prices
fixed bv Goverrment,

So, to my mind Government is trying
to do its level best to see that tractor
availability is improved. A¢ T sald. there
has been some lag in the manufacturing
programme. This is receiving the attention
of Government and T hooe in the near
future, Government womld take some
positive steps to see that the gap between
demand and supply Is filled up as early
as possible.
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SHRI RANDHIR SINGH : Why don't

their relatives here 7

SHRI ANNASAHIB SHINDE: Go-
vernment is examining that also.

5
:
|

SHRI ANNASAHIB SHINDE: In
regard to the query made by the hon,
Member as to what is the price of impor-
ted tractors, the price of DT-14B which
is a Russian tractor is 6.900 and of Zetor
Rs. 12,100—the selling price Rs, 13,000.
In regard to spare parts, normally the
users are allowed to import on the basis
of their previous imports etc. But, in
addition, we have taken a decision om the
basis of which Rs. 40 lakhs of foreign ex-
change has been made available for im-
porting spares of various tractors; because,
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in our country during the last 20 to 30
years various makes of tractors have been
imported. At that ime, it was not envi-
saged that the category of tractors which
should be available in the country should
be limited so that spares can easily be
made available. At that time Renault,
Man, Hanomag, Steyr, Lanz, Old Model
Massey Harisson and Massey Ferguson
and Fordson, all these wvarlous types of
tractors were imported and we made
foreign exchange available for the import
of spareparts for these tractors. Then there
was a complaint that the shareparts which
were imported they were not available to
the actual users. So we have taken a policy
decision that the Agro-Industries Corpora-
tion should be given import licence to im-
port these spares so that the public sector
agencies can look after the requirements
of the actual users.

ot Wt A wrer (FeET) o
W werem W fafredt & et
fosre st &7 afemdy, ¥ w1 Jwex
afcard 1@ o 9T W o of
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fad w3 § ag IFC 9F WA

FFd oam wgfed f7 ot aw
dved & ardd qF o fad 9@ g
Aa A af @ 1,000 To T ¥
99 qT @A § A A N IW W
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Tt & & o g g oW oW
o & o o Y?
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18 Hzs.

SHRI ANNASAHIB SHINDE: The
bon. Member has raised a number of
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points; I would refer to the most impor-
tant point in regard to tyres.

The Government of TIndia is seized of
the matter; in fact, we consulted ths
S'ote Government in regard to the avail-
ability of tractor tyres and after findine
out that there was some shortage we imme-
diately took up the matter with thg con-
cerned ministries and a programme hae
been worked out for importing 5.200
numbers of various makes of tyres. In
addition 'o that the manufacturers of
tractors have been allowed to import tyres
equivalent to th> estimated reauvirement for
three months' produc'ion. Arain, there
is a proaramme for importine additional
5.000 pieces. The internal manufacturine
programme is also being given impetus.

The Massey Ferguson tractor is now
being manufactured in our own country.

st weTE W (719E) ¢ e
AT g FaT Ffe gAY gEEm w5
oo Arm B % @ A ey
R 3ed K aerew F wfergmt gy
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@l #rfar F 3 A AT I
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H0% tqur fraET W A% q| aur g
3 97 AR qT I fwx fam
v § e fed an g 42 s
aff fad o @ are A AW
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$wl %) faa ¥ swwew 10

&% welE T St &1 0F AR
qa Wit fear &1 SaX R F fFardi
F A UF FAE § R AMF AR
o Mg @ = Fw A
a3 o § fog & fearT s 999
1 OAE F 4T AT F A Irav g AT
9T AT § 99 qT Y EF g
aR w99 9 i@ A W g,
Fa9 IO NAW g ©F UHT SWEI
T & TR R F AT A AT
g 9T 3%9 FAqT § AGA F F AR
¥ W AR A A7 WA AgRa W
faqrwr g & snaar =wgar g f5 ag
FUTY IAT NAW H g ¥4 fraHl &
g fagr omar @ waf® @ wRaEd
# TE TW THC &7 G AT 99w g |

4 2 gfagd & F ey 7 gy
Hawg 1 79 fraR s @y’

SHRI ANNASAHIB SHINDE: In
regard to the point raised by the hon.
Member | cannot say that there are no
malpractices indulged in by certain distri-
butors, but the whole question veers round
the point that if the availability is difficult

naturally some people try to exploit the
siluation. So the only remedy to this pro-

blem is to see that we increase the avail-
ability or indigenous production so that
with the increased availability, this situa-
tion can be improved.

L/M35LSS/68—GIPF.
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May I assure the hon. Member, if there
ate any specific complaints, that we will
not hesiiate to look into them and sec that
the culp:its are brought to book ?

In regard to the point which has been
raised by my hon. friend about advances
which are taken by these distributors, we
have looked into this matter. Formerly,
Rs. 2,000 were being taken as advance
for a firm order. Now, the present prac-
lice is to accept a deposit of Rs. 1,000.
Even this is not satisfactorily because of
shertage, A large number of people regis.
ter their names and dis.ributors freely use
the amount received by way of deposits.
We have now communicated to them that
they should accepl deposits only if they
are in a posiion to provide tractors wilh-
in a period 3 months. 1f this amount
which is being reduced to Rs, 1,000, by
amending the Tracior Price Control
Order, comes to Rs. 100 per traclor, the
mal-practices to the extent can be mini-
mised,

MR. DEPUTY-SPEAKER : Regardine
trailers in U.P., what have you got to
say ?

SHRI ANNASAH'B SHINDE : I shall
certainly, look into that.
MR. DEPUTY-SPEAKER : Shri Shin-

kre; not present.

The House stands adjourned to meet
again on Monday at 11 AM,

18.07 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock om Monday, August 12,
1968 /Sravana 21, 1890 (Saka).



